09/07/2022, 15:54 about:blank

Seventeenth Loksabha

Title: Papers Laid on the Table of the House by Ministers/Members.
AT 38T :3(€ U3 HT YT R I ST |

3{TgcH R 2, S, YoIg0gH SARDHR Sif |

THE MINISTER OF EXTERNAL AFFAIRS (DR.
SUBRAHMANYAM JAISHANKAR): Sir, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Council for Cultural Relations, New Delhi, for the year
2019-2020.

(i1) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Council for Cultural Relations, New Delhi, for the year
2019-2020, together with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council for Cultural
Relations, New Delhi, for the year 2019-2020.

(2) Statement (Hindi and English versions) showing reasons for delay

in  laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5149/17/21]

AT 3eAe : T U] UUy A8 8 & TG dic BT Jidl il |
T MUY BicHec BIR |

about:blank 119
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AT 3] : 3ScH TR 3 |

g S ATy # ey Ht aYT SSpia wErey § g 1@ (o
3T YW AuaTad): g Aeicd, d fiurg W T5e it 3R 4, |
fgferfad o9 9T ged IR 39dT §:-

(1) U HTATH, 2013 DT YRT 394 DI FU-URT (1) D 3fdvId
fAAfeRed U=l ot Ueh-Ush Ui (fe=dl Tt SRISH by

(UPH) IRRATA SaATHe HU- faffes, [ e
& d¥ 20162017 T 2019-2020 dPH b
HIIDHUN DI IIHR GRT JHIET |

@) IRRAE Sadadde Hu- f[aes, 8 fiaeen
& Iy 2016-2017 T 2019-2020 TP P AND
gfdded @ T ufd (B=al aur 3fish
THI0N), TEIRIET d¥ R 39 W
i - HgTeRargiesd ot fewfor |

2) SHEd (1) ¥ Ifcarad Ul &I IHT ged R 3@
gU fadd & HRUI GRM arel IR faarr (gt qur

SRS TXHIT) |

[Placed in Library, See No. LT 5150/17/21]

(3) HRAT GRIT STTHN U0 fAHTH, 1985 B URT 36
%WWWWW@WW@?W@H
3IGeUN 3R TUB) (a1 T=em) faffmm, 2021, S 10 54, 2021 &

YR & S0 H UG ¥, SMgeacguaie-230184(14)/1/2021 H
P11 §U A, 1 Th Ul (Rt TUT ST bRy |

about:blank 219
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[Placed in Library, See No. LT 5151/17/21]

@)  HRdT g fayfaemeaa sifafaw, 2008 T URT 47 BT SUURT

2 P A HTGEAT AT SHTUHY/TAR T TH/ 3 IGA1/2019/02,
Sl 18 FaRR, 2019 & HRA & Io19 H UHIRIG g3 Jf 9u1 s Uy

ez & ug & faw ydf fFam, faunT U & Sdor iR diue
faf e @ Tsfda 8, o1 v ufa=< aur sl dw) |
5) Sudd (4) H Ifcafad T I 94T Ued IR @ |
gq fada & ®RU q=H aren faavor (@<t
3USH GEHRT) |
[Placed in Library, See No. LT 5152/17/21]

faftr oz =g wamera o =g WA (. v, . Rig 999): 1eieg, A
fgferfad o9 9T ged IR 39 dT §:-

(1) (IPb) AP AP fBIGH HRd, HIUTA & I
2018-2019 & dIf¥ie Ufdded @I T& Ufd
(Bt quT IS TXHON) JUT TEURIEd
SECl
@ P e SfpraH HRd, HIUTd & Iy
20182019 &F BB &I WDHR GRI
GHIET 1 Tob Ufd (fg=t quT iUl T¥hon)
|

2) JUYH (1) H Ifcafad v & 94T Ued IR 39 |
gU fade & ®HRU <A aren faaror (@< aur
ST HXHT) |

about:blank 3/19
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3)

about:blank

about:blank

[Placed in Library, See No. LT 5153/17/21]

et fAfATH,1952 BT URT 15 B JUYRT (3) &
Siavid fRgfafad sifdgamnet &1 teh-us ufd
(=<t quT 3Sh ITH) |

(UPH) P13 3191 (3) ST 3 RaHER, 2019 & URA

g

o ST T UHIRIT 31T T a7 forih gR1
fafer e faumT, faftr SR =g Ay # e
R f¥eal ama: it AP Afer,
Siau R ff ydiur dardg, Sivau o)
s WDHR gRI g fbd S dred Aie’t
& gy H At F9H, 1956 & TASH &
fore gem Ui Rt o w=u | J1fid fosar man
g |

e ([dRT GReE) f99d, 2019 7 6
JaHR, 2019 & HRT o IS0 H ST
. TP, 821(3) HUBIRITEU Y |

et (@Gwne) TE, 2021 S 25 Hs, 2021
& HRA & 59T H SO 9. b1,
341(3) H URIRA gL Y |

[Placed in Library, See No. LT 5154/17/21]

@R) IdH AT TR (dd- SR ar
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about:blank

1) fAFTH, 1958 DT URT 24 DI IUYRT
3) & 3idid IdH O i
Q@RI =) g, 2021, S fiAid 4
3R, 2021 & YR & I T TG
Y. P11 531(30) H UHIRId §U U, Bl Th
gfd (el auT RIS TIHR0) |

[Placed in Library, See No. LT 5155/17/21]

mﬂﬂwmﬁmﬁammﬁrmﬁmﬁ(sﬁ

31ofT I AYaTa): Heled, Usdlde 3foid g i 3R 9, 7 fmfe

T3 IHT 9T TR 9T §:-
(UPp) & AT Ud ATy G=IM, 75 e &

(1)

(2)

3)

@

¥ 2018-2019 & dI¥® Ufdded &t Th Ufd
(&=t quT St TxHIun) quT aETuRIfea
o |

&M 3T Ud faayur IRM, 75 fowtt &

a¥ 2018-2019 HBYHUT Bl WPR gRI

I o1 T gfd (el auT 3{USi TIhn)

|
9 (1) H Ifcafad U= &1 94T Ued IR 3@ |

gU fadid & HRU g arem fqavor (@<t qur
3{USIT GIHRT) |

[Placed in Library, See No. LT 5156/17/21]

Al

Rad

AT AT, 1957 B YRT 185 & Sfdd AT SFIAS,

Ja1 9 3R b 1ol (F=ned) fafam, 2021, S i 24 S8, 2021
& HRA & ITdligd oA H ST . H1.A.3MM 26 H U1
gU Y, &1 U Ufd (f3=dl T sizsit dwehron) |

abou

t:blank
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[Placed in Library, See No. LT 5157/17/21]

abou

g S ATy # ey Ht aYT SSpia wErey § g 1@ (o
3ol I AHaTd): HeIed, i Widd gar &1 3R §, § Fgfafed o3

T Ued TR 9T §:-

(1)

(2)

3)

4

BT ey e Td SrgHu™ YR, gariEle &
gy 2019-2020 & dTN® aTedi I Th Ui (Bl
JUT 3T BT TUT I TR RATuRI&T Ufcde |

Iqgad (1) H Ifcalad o= &1 91 ged R 394 |
gu fadid & HRU R aren fdavor (fg=dl dur

3T HEHRT) |

[Placed in Library, See No. LT 5158/17/21]
AT vty fRigm Td SrgHYUM YRIF, THUTY.
TR & 9y 2018-2019 & AP 13l Bl TH Ul
(&=t auT 3G TR duT I W A@TURten
gidde |

I0dad (3) # Ifcafad o= & 9T ged IR 3@ |
gU fadd & ®Rur quiA aren faaror (@=dt
3SI BT |

[Placed in Library, See No. LT 5159/17/21]

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (DR. BHARATI PRAVIN PAWAR): Sir,
I beg to lay on the Table:-

t:blank
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2)

)

4

)

about:blank

(1) A copy of the Annual Report (Hindi and English versions)
of the National Institute of Health and Family Welfare, New Delhi,
for the year 2019-2020.

(11) A copy of the Annual Accounts (Hindi and English versions)
of the National Institute of Health and Family Welfare, New Delhi,
for the year 2019-2020, together with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Health and
Family Welfare, New Delhi, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5160/17/21]

(1) A copy of the Annual Report (Hindi and English versions)
of the Central Medical Services Society, New Delhi, for the year
2019-2020, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Medical Services
Society, New Delhi, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 5161/17/21]

(1) A copy of the Annual Report (Hindi and English versions)
of the Indian Nursing Council, New Delhi, for the year 2019-2020.
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(6)

(7)

(8)

©)

about:blank

(11) A copy of the Annual Accounts (Hindi and English versions)
of the Indian Nursing Council, New Delhi, for the year 2019-2020,
together with Audit Report thereon.

(i11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Nursing Council, New
Delhi, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (5) above.
[Placed in Library, See No. LT 5162/17/21]

(1) A copy of the Annual Report (Hindi and English versions)
of the All India Institute of Medical Sciences, Mangalagiri, for the
year 2019-2020, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the All India Institute of Medical
Sciences, Mangalagiri, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 5163/17/21]

A copy each of the following Annual Reports (Hindi and English
versions) for the year 2020-2021 alongwith Audited Accounts in

respect of the following centres:-

(1) Population Research Centre (Department of Statistics, Patna

University), Patna.

8/19
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[Placed in Library, See No. LT 5164/17/21]

(11) Population Research Centre (Department of General and

Applied Geography, Dr. Harisingh Gour University), Sagar.
[Placed in Library, See No. LT 5165/17/21]

(111) Population Research Centre (Andhra University),

Visakhapatnam.

about:blank

[Placed in Library, See No. LT 5166/17/21]

(1v) Population Research Centre (Institute for Social and

Economic Change), Bangalore.

[Placed in Library, See No. LT 5167/17/21]

(v) Population Research Centre (Panjab University), Chandigarh.
[Placed in Library, See No. LT 5168/17/21]

(vi) Population Research Centre (Department of Statistics,
Faculty of Science, Maharaja Syajirao University of Baroda),
Vadodara.

[Placed in Library, See No. LT 5169/17/21]
(vi) Population Research Centre (Gauhati University), Guwahati.
[Placed in Library, See No. LT 5170/17/21]

(viii) Population Research Centre (Centre for Research in Rural

and Industrial Development), Chandigarh.

[Placed in Library, See No. LT 5171/17/21]

919
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(ix)  Population Research Centre, (Gokhale Institute of Politics

and Economics), Pune.
[Placed in Library, See No. LT 5172/17/21]

(x)  Population Research Centre (Himachal Pradesh University),
Shimla.
[Placed in Library, See No. LT 5173/17/21]

(x1) Population Research Centre (University of Kashmir),
Srinagar
[Placed in Library, See No. LT 5174/17/21]

(xi1)  Population Research Centre (Mohalal Sukhadia University),
Udaipur.
[Placed in Library, See No. LT 5175/17/21]
(xiii)  Population Research Centre (The Gandhigram Institute of
Rural Health and Family Welfare Trust), Gandhigram.
[Placed in Library, See No. LT 5176/17/21]
(xiv)  Population Research Centre (Department of Economics,
University of Lucknow), Lucknow
[Placed in Library, See No. LT 5177/17/21]
(10) A copy each of the Review (Hindi and English versions) by the
Government of the working of the Population Research Centres,
mentioned at item No. (17) above for the year 20120-2021.
(11) A copy each of the following papers (Hindi and English versions)
under sub-section 1(b) of Section 394 of the Companies Act, 2013:-
(a) (1) Review by the Government of the working of the HLL
Medipark Limited, Thiruvananthapuram, for the year 2019-2020.

about:blank 10/19
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(b)

(c)

(d)

about:blank

15:54 about:blank

(i1) Annual Report of the HLL Medipark Limited,
Thiruvananthapuram, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5178/17/21]

(1) Review by the Government of the working of the HLL Mother
and Child Hospital Limited, Lucknow, for the year 2019-2020.

(11) Annual Report of the HLL Mother and Child Hospital
Limited, Lucknow, for the year 2019-2020, alongwith Audited
Accounts and comments of the Comptroller and Auditor General

thereon.
[Placed in Library, See No. LT 5179/17/21]

(1) Review by the Government of the working of the HLL Lifecare
Limited, Thiruvananthapuram, for the year 2019-2020.

(i1) Annual Report of the HLL Lifecare Limited,
Thiruvananthapuram, for the year 2019-2020, alongwith Audited
Accounts and comments of the Comptroller and Auditor General

thereon.
[Placed in Library, See No. LT 5180/17/21]

(1) Review by the Government of the working of the Goa
Antibiotics and Pharmaceuticals Limited, Pernem, for the year
2019-2020.

(11) Annual Report of the Goa Antibiotics and Pharmaceuticals
Limited, Pernem, for the year 2019-2020, alongwith Audited

11/19



09/07/2022, 15:54 about:blank
Accounts and comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 5181/17/21]

(e) (1) Review by the Government of the working of the HLL Infra

Tech Services Limited, Thiruvananthapuram, for the year 2019-
2020.

(i1) Annual Report of the HLL Infra Tech Services Limited,
Thiruvananthapuram, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 5182/17/21]

® @ Review by the Government of the working of the HLL
Biotech Limited, Thiruvananthapuram, for the year 2019-2020.

(11) Annual Report of the HLL Biotech Limited,
Thiruvananthapuram, for the year 2019-2020, alongwith Audited
Accounts and comments of the Comptroller and Auditor General

thereon.

(12) Six statements (Hindi and English versions) showing reasons for

delay I n laying the papers mentioned at (11) above.
[Placed in Library, See No. LT 5183/17/21]

(13) A copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 16 of the Indian Nursing
Council Act, 1947:-

about:blank 12/19



09/07/2022,

(14)

(15)

about:blank

(1) The Indian Nursing Council (Revised Regulations and
Curriculum for B.SC)(Nursing Program) Regulations, 2020
published in Notification No. F. No. 11-1/2019-INC in Gazette of
India dated 5th July, 2021.

(11) The Indian Nursing Council (Guidelines for Starting Ph.D.
in Nursing Program in the Universities approved by the Council)
Regulations, 2020 published in Notification No. F. No. 11-1/2019-
INC 1n Gazette of India dated 6th November, 2020.

(111) The Indian Nursing Council (Post Basic Diploma in
Oncology Specialty Nursing-Residency Program) Regulations,
2020 published in Notification No. F. No. 11-1/2019-INC in
Gazette of India dated 22nd February, 2021.

(1v) The Indian Nursing Council {Guidelines/Norms for
upgradation of the General Nursing and Midwifery (GNM) course
to B.Sc. (Nursing) course on voluntary basis} Regulations, 2020
published in Notification No. F. No.1-5/SEL/2019-INC in Gazette
of India dated 6th January, 2021.

Four statements (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (13) above.
[Placed in Library, See No. LT 5184/17/21]

A copy each of the following Notifications (Hindi and English
versions) under Section 58 of the National Medical Commission
Act, 2019:-

(1) The National Medical Commission, Autonomous Boards

(Manner of Appointment of Fourth Member and the Salary,

13/19
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(16)

about:blank

Allowances and Terms and Conditions of Service, and Declaration
of Assets, Professional and Commercial Engagements of President
and Members) Regulations, 2021 published in Notification No.
G.S.R.282(E) in Gazette of India dated 20th April, 2021.

(11) The National Medical Commission, (Manner of
Appointment and Nomination of Members, their Salary,
Allowances and Terms and Conditions of Service, and Declaration
of Assets, Professional and Commercial Engagements) Amendment
Rules, 2021 published in Notification No. G.S.R.283(E) in Gazette
of India dated 20th April, 2021.

(i11)  S.0.2008(E) published in Gazette of India dated 24th May,

2021, regarding appointment of President, Medical Assessment and
Rating Board and President, Ethics and Medical Rating Board.

(iv)  S.0.2036(E) published in Gazette of India dated 28th May,
2021, regarding appointment of Secretary, National Medical

Commission.
[Placed in Library, See No. LT 5185/17/21]

A copy each of the following Notifications (Hindi and English

versions) under Section 93 of the Food Safety and Standards Act,
2006:-
(1) The Food Safety and Standards (Foods Products Standards
and Food Additives) Fourteenth Amendment Regulations, 2018
published in Notification No. F. No.
Stds/F&VP/Notification(04)/FSSAI-2016 in Gazette of India dated
20th November, 2018.

14/19



09/07/2022,

about:blank

(i1) The Food Safety and Standards (Packaging) Regulations,
2018  published in  Notification No. F.  No. 1-
95/Stds/Packaging/SP(L&C/A) FSSAI-2017 in Gazette of India
dated 24th December, 2018.

(111) The Food Safety and Standards (Fortification of Foods)
Second Amendment Regulations, 2021 published in Notification
No. F. No. 1-116/Scientific Committee/Notif.28.6/2010-FSSAI in
Gazette of India dated 22nd September, 2021.

(iv)  The Food Safety and Standards (Packaging and Labelling)
First Amendment Regulations, 2018 published in Notification No.
F. No. REG/11/27/BEVO-Labelling/FSSAI-2018 in Gazette of
India dated 24th December, 2018.

(V) The Food Safety and Standards (Food Products Standards
and Food Additives) Fifth Amendment Regulations, 2019
published in Notification No. F. No.
M&MP/Misc.Stds/Notification(03)/FSSAI-2018 in Gazette of India
dated 29th November, 2019.

(vi)  The Food Safety and Standards (Food Products Standards
and Food Additives) Third Amendment Regulations, 2021
published in Notification No. F. No. 1-116/Scientific
Committee/Notif.28.4/2010-FSSAI(1) in Gazette of India dated
26th July, 2021.

(vii) The Food Safety and Standards (Health Supplements,
Nutraceuticals, Food for Special Dietary Use, Food for Special
Medical purpose, Functional Food and Novel Food ) First
Amendment Regulations, 2021 published in Notification No. F. No.
Stds./03/Notification (Nutra)/FSSAI-2017in Gazette of India dated
6th September, 2021.

15/19



09/07/2022, 15:54 about:blank

(viii) The Food Safety and Standards (Food Products Standards
and Food Additives) Fourth Amendment Regulations, 2021
published in Notification No. F. No. 1-116/Scientific
Committee/Notif.28.4/2010-FSSAI(1)(Pt.F) in Gazette of India
dated 3rd November, 2021.
(ix) The Food Safety and Standards (Labelling and Display) First
Amendment Regulations, 2021 published in Notification No. F. No.
Std/SP-08/A-1.2019/N-02 in Gazette of India dated 13th
September, 2021.
(x) The Food Safety and Standards (Import) First Amendment
Regulations, 2021 published in Notification No. F. No. 4067/MOC-
Trade/Reg-FSSAI/2017(Part-1) in Gazette of India dated 3rd
November, 2021.
(x1) The Food Safety and Standards (Organic Foods) First
Amendment Regulations, 2021 published in Notification No. F. No.
Stds./Organic/Notification-01/FSSAI-2019 in Gazette of India
dated 14th October, 2021.

(17) Five statements (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at item No. (1) and (v) of (16)

above.

[Placed in Library, See No. LT 5186/17/21]

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN
AND CHILD DEVELOPMENT AND MINISTER OF STATE IN
THE MINISTRY OF AYUSH (DR. (PROF.) MAHENDRA
MUNJAPARA): Sir, [ beg to lay on the Table:-

about:blank 16/19
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(D

(2)

3)

4)

()

about:blank

A copy each of the following papers (Hindi and English versions)
under sub-section 1(b) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Indian

Medicines Pharmaceutical Corporation Limited, Almora, for the
year 2019-2020.

(11) Annual Report of the Indian Medicines Pharmaceutical
Corporation Limited, Almora, for the year 2019-2020, alongwith
Audited Accounts and comments of the Comptroller and Auditor

General thereon.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5187/17/21]

(1) A copy of the Annual Report (Hindi and English versions)
of the North Eastern Institute of Folk Medicine, Pasighat, for the
year 2019-2020, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the North Eastern Institute of Folk
Medicine, Pasighat, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 5188/17/21]
(1)A copy of the Annual Report (Hindi and English versions) of
the Central Social Welfare Board, New Delhi, for the year 2019-
2020, alongwith Audited Accounts.
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(6)

(7)

(8)

)

(10)

about:blank

(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Social Welfare Board,
New Delhi, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (5) above.
[Placed in Library, See No. LT 5189/17/21]

(1) A copy of the Annual Report (Hindi and English versions)
of the Childline India Foundation, Mumbai, for the year 2019-
2020, alongwith Audited Accounts.
(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Childline India Foundation,
Mumbai, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 5190/17/21]

A copy of the National Commission for Women (Salaries and
Allowances and Conditions of Service of Chairperson and
Members) Amendment Rules, 2021 (Hindi and English versions)
published in Notification No. G.S.R.532(E) in Gazette of India
dated 4th August, 2021 under sub-section (5) of Section 4 of the

National Commission for Women Act, 1990.

[Placed in Library, See No. LT 5191/17/21]

A copy of the Institute of Teaching and Research in Ayurveda
Rules, 2021 (Hindi and English versions) published in Notification

18/19
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No. G.S.R.387(E) in Gazette of India dated 3rd June, 2021 under
Section 27 of the Institute of Teaching and Research in Ayurveda
Act, 2020.

[Placed in Library, See No. LT 5192/17/21]

(11) A copy of the Drugs and Cosmetics (Amendment) Rules, 2021
(Hindi and English versions) published in Notification No.
G.S.R.202(E) in Gazette of India dated 23rd March, 2021 under
Section 38 of the Drugs and Cosmetics Act, 1940.

[Placed in Library, See No. LT 5193/17/21]

about:blank 19/19



